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(b) if so, the details thereof; and

(c)if not the reasons therefor and the time 
by which it is likely tobe constituted?

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a)Tenure of thefirst Board 
of Directors has expired and the Board is now 
under reconstitution.

(b) does not arise.

(c) The Board is likely tobe reconstituted 
shortly after receipt of the clearance from Ap
pointments Committee <A Cabinet with respect 
to not—official directors.

Service Conditions of Patwaris

7260. SHRI JEEWAN SHARMA: Will the 
Minister of HOME AFFAIRS be pleased to 
state:

(a) the steps Government propose to take 
to improve the serviceconditionsof Patwaris in 
theruralareas0fthe8 detrictsof Uttaranchal (U. 
.P.) ;  and

(b) whether there is any proposal to give 
extra staff of Patwaris to look after law and order 
of Uttaracha! region?

THEMINISTER OF STATE IN THE MIN
ISTRY OF HOME AFFAIRS (SHRI P. M. 
SAYEED):(a)and(b) Patwaris are employees 
of the Uttar Pradesh Government. It is for that 
Govermwntto decide upon theirservice condi
tions as also the work which is also the work 
which is to betaken from them.

Shifting of Obnoxious Godowns

7261. SHRITARACHANDKHANDELWAL 
:W« the Mirtsterof HOME AFFAIRS bepteased 
tostate:

(a)whethertheGovemmenthavedecided 
to shift the business establishments and
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godowns dealing in obnoxious and health haz
ardous chemicals from the wailed city area in 
DeW;

(b) if so, the number of such units identified 
and notice served to them by the Delhi Admin- 
istration;

(c) whether the Government propose to 
review their decisionto shift only manufacturers 
of such chemicals from the said area: and

(d) H so, the details thereofand if not, the 
reasons therefor?

THE MINISTER OF STATE INTHEMIN- 
ISTRY OF HOME AFFAIRS ( SHRI P. M. 
SAYEED): (a)to(d) The Municipal Corporation 
of Dachas reported fhaft it has beerKlecided that 
att the units dealing in obnoxious and hazardous 
chemicals as notified by the Government or 
India will be shifted latest by 30th June, 1993. 
The traders have given a written undertakingto 
this effect. It has also been decided that during 
this period, the traders will not bring any more 
such material and will only try to exhaust the 
existing stock.

(Ttenstefibn)

BJP Rally in Delhi

7262. SHRI RAMPALL SINGH:
SHRI MADAN LALKHURANA: 
SHRI GUMAN MAL LODHA: 
SHHRI MOHAN LALJHIKRAM 
DR. MAHADEEPAK SINGH 

SHAKYA:
SHRI SANTHOSH KUMM* 

GANG WAR:
SHRI GOVINDRAO NIKAM 
SHRI RAMASHHRAY P R A M  

SINGH:

Will the Minister of HOM EAFFAM ***

(a) theexpendfejreincurredbytheQowsw



ment onsecurrty arrangements and other heads 
to enforce the ban on the proposed BJP rally in 
Delhi on Pebruary5,1983,

(b) the strength of police and para-military 
personnel deployed in Delhi for this purpose, 
force-wise

(c) the number of persons injured, ar
rested detained and prosecuted, separately, on 
th ereo f the rally,

(d) whether facilities were provided to the 
detained persons in accordance with provisions 
of the police Manual followed in Delhi, and

(e) if not, the reasons therefor’

THE MINISTER OF STATE IN THE MIN
ISTRY OF HOME AFFAIRS (SHRI P M 
SAYEED) (a)Theexpenditurenonaccountof 
deployment of paramilitary forces in Union Ter-
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1) No of persons injured

2) No of persons arrested

3) No of persons detained

4) No of persons prosecuted

ntories is met out of their normal Budget and is 
not accounted for each deployment separately 
The Public Works department, Delhi Admims- 
traton has reported thatan amount of Rs.33,62, 
500/- approximately was incurred on barricad
ing and lighting etc The Delhi Police has re* 
ported thatasum of Rs 3,96,757/-was incurred 
on purchase of concertina coils They have also 
reported that some expenditure has been in
curred on hmng of vehicles for which bills have 
not been received by them

(b) 154 companies of outside force con
sisting of CRPF, BSF CISF, RPF, Provincial 
Armed Constabulary (U P), Punjab Armed 
Police, Haryana Police had 18620 Delhi Police 
personal were deployed in Delhi for this pur
pose

(c) The Number of persons injured ar 
rested, detained and prosecuted in connection 
with the rally is as under —
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—4300

—AM the persons detained were 
released on same day and those 
arrested were released on26 2 93
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(d) Alt possible facilities were provided to 
the certatned persons in accordance with the 
provisions of the Delhi Police manual

(e) Does not arise

[English]

Distribution of Kerosene in Kerala

7263 SHRI THAYIL JOHN ANJALOSE
Will the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state

(a) whetherthe Union Government have 
received some suggestions/representations 
from the Government of Kerala for distribution 
of Kerosene to fishermen in Kerala

(b) if so, the details thereof, and

(c) the action taken by the Government in 
this regard'?

THE MINISTER OF ST ATE OF THE MIN
ISTRY OF PETROLEUM AND NATURALGAS 
(CAPT SATISH KUMAR SHARMA) (a) No, 
Sir




